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CIRCULAR

All the Controllers of Patents & Designs and Examiners of Patents & Designs who are
working other than examination work are hereby directed to perform 25% of technical work relating
to examination and disposal of Patents & Designs applications. The said 25% criteria of technical
work shall be as per target set by the office. The points required to be achieved shall also be 25%.

2. Further, All the Head of Office are ditected to comply the above directions in co-ordination
with IT Office & Head of Office (Technical), O/0 CGPDTM.

o This issued with the approval of Controller General of Patents, Designs & Trade Marks.

(N. Raﬂ%%ﬁkq\%f

Joint Controller of Patents & Designs
In—chargc Establishment Section
O/o CGPDTM, Delhi

To,
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata & Mumbai.
2. Head of Office, RGNIIPM, Nagpur.

Copy to:

1. Head of Office (Technical) O/o CGPDTM.

2. IT Office & Finance Division, O/o CGPD'TM.
3. Guard file,




